
 8997  Re.  Q.  O.  P.

 again  in  the  evening.  I  will  request  you to  hold  it  over  till  Monday.

 Mr.  Speaker:  All  right.
 Shri  Manaen:  Sir,

 mission?
 may  I  make  a’  sub-

 2.0  hrs.
 PRESIDENT’S  ASSENT  TO  BILL

 Secretary:  Sir,  I  lay  on  the  ‘lable  the
 Customs  (Amendment)  Bill,  966  passed
 by  the  Houses  of  Parliament  during  the
 current  Session  and  assented  to  by  the
 President  since  a’  report  was  last  made  to
 the  House  on  the  25th  July,  1966.

 2.04  hrs,
 RE  QUESTION  OF  PRIVILEGE-contd,

 Shri  Manaen:  T  want  to  say  just  one
 sentence.  Sir,  the  hon.  Member,  Shri
 Madhu  Limaye  has  made  a  very  wild
 accusation,  (Interruptions).

 Shri  Hari  Vishnu  Kamath:  Yon  cannot
 go  back  to  it  again.

 Mr.  Speaker:  Order.  order.  7

 Shri  Bhagwat  Jha  Azad  (Bhagalpur):  He
 must  be  heard,  (Interruptions).

 Mr.  Speaker:  The  Members  on  this  side
 must  be  patient...  .

 Shri  Manaen:  Kindly  hear  me.  I  will
 not  take  more  time.  I  will  just  take  a
 minute  and  say  only  one  sentence........
 (Interruptions)  .

 An  hon.  Member:  Why  should  it  be  re-
 opened  again?

 Mr.  Speaker:  Order,  order.  The  Mem-
 bers  on  both  the  sides  shall  sit  down.

 When  sométhing  has  becn  stated  on  the
 floor  of  the  House  bringing  in  some  Secre-
 tary  or  other  high  officer  in  that  office  and
 if  he  wants  to  say  about  himself  or  about
 somebody,  why  should  he  not  be  allowed
 to  say  that?

 Shri  Nambiar:  If  you  open  it  up  again,
 you  will  have  to  give  an  opportunity  to  us
 again.  (Interruptions).
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 श्री  दलजोत  सिह:  (उना):  अध्यक्ष
 महांदय,  विरोधी  दल  की  तरफ़  से  हर  रोज
 कई  किस्म  के  इलैंक्शन  स्टंट  आते  हैं  और
 ये  हाउक्ष  का  टइम  ख़राब  करते  हैं  श्राप को
 इस  तरफ़  के  सदस्यों  को  भो  अपनो  बात  कहने
 की  इजाजत  देनी  -चाहिए।

 Shri  Manaen:  The  hon,  Member.  Shri
 Madhu  Limaye  has  said...  .

 Shri  S.  M.  Banerjee:  Louder  please.
 Mr.  Speaker:  Is  it  a  personal  explanation

 tnat  he  is  going  to  giver

 Shri  Bhagwat  Jha  Azad:  He  should  be
 given  a  chance,  What  is  this?  It  is  sur-
 prising.  You  must  allow  him  to  speak.

 Shri  R.  S.  Pandey  (Guna):  He  should
 be  allowed  to  say  whatever  he  wants  to
 say.  ‘Ihe  Opposition  is  always  given  an
 opportunity...  .  (Interruptions)

 Mr.  Speaker:  Order.  order.

 Shri  R.  S.  Pandey:  Let  him  say  whatever
 he  wants  to  say.

 Mr.  Speaker:  Not  whatever  he  wants  to
 say.

 Shri  Bhagwat  Jha  Azad:  You  must
 allow  him  to  say  whatever  he  wants  to  say
 on  this  topic.

 Shri  R.  S.  Pandey:  He  wants  to  say  some-
 thing  about  this.  He  should  be  allowed
 to  say  that

 श्री  रामसेवक  यादव  :  (बाराबंकी)  :

 अ-यक्ष  महोदय,  इन  को  ससपैंड  कर  दीजिए  ।
 Shri  Manaen:  Without  meaning  any

 offence  to  the  hon.  Member,  Shri  Madhu
 Limaye  or  any  other  Member  of  the  Opposi-
 tion,  I  merely  wish  to  submit  this.  If  the
 hon.  Member  has  any  objection  to  the
 word  ‘Wild’,  I  would  merely  say  that  he
 has  made  a  certain  statement.  He  has  said
 that  some  important  office-bearer  of  the
 A.L.C.C.  has  prevented  the  police  officer
 from  performing  certain  duty  and  so  or
 and  so  forth,


